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and 161 subsidiaries out ot a total ot 
481 branches and 171 subsidiaries 
operatine in the country during 1975-76. 

Firms under tlie 'slrla group 

1348. SHRI JYOTIRMOY BOSU: 
Will the Minister ot LAW, JUSTICE 
AND COMPANY AFFAIRS be pleased 
to stale: 

(a) a list of firms under the control 
of the Birla group; 

(b) initial and current paid up 
capital of each firm; 

(c) details of inter-corporate in-
vestment made by the Birla group of 
firms during the l'8st 3 years; and 

(d) whether it is a fact that inter-
corporate investment is one of the 
weapons of a busine8'3 house to keep 
the companies under its control? 

THE MINISTER OF LAW, JUSTICE 
AND COMP ANY AFFAIRS (SHRI 
SHANTI BHUSHAN): (a) and (b). 
Assuming registration under section 
26 ot the M.R.T.P. Act, 1969, as the 
basis for grouping, Statement I lPlaced 
in Library. See No. LT_2586/78] 
hereto gives a list of undertakings 
which appear to belong to the Birla 
eroup, or are otherwiSe inter-connect-
ed with such undertakings, and the 
latest available information regarding 
their current paid-up-capltsl. As re-
gards the initial capital, the actual 
amount of initial share subscription 
would be negligible generally. as it is 
usually comprised of only the statutory 
minimum number of shares required to 
be held by the subscribes to the Memo-
randum of Association for purposes of 
incorporating a company ur-der the 
Companies Act. 

"(c) Details of the undertakings 
which are seen to have made intercor-
porate Investments In Indian Compa-
nies during the accounting years clos-
lng In 1975. 1976 ana 1977 are shown 
In Statement 2 [PlaC'p.d in Library. See 
No. LT-2586!78] to the extent Infor-

mation is available from the balance 
sheet.. 

(d). Yes, Sir. 
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